IN THE CENTRAL ADMINISTRATIVE TR IBUNAL : HYDERABAD BENCH : HYDERABAD,

C.BJ/45/58 in OA,1284/97

Betwean: | - . Dated:§§5£199§£
Sri Dh.Sitarama Rag | W Applicant.
And

1+ B.Kailasha Prasad,
Postmaster General,
Ulgayauada—Z.

24 AS, R flenon,
Ehlﬂf Postmaster General,
A.P/Circleg, Abids,
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Counsel Por the Applicant
Mr: K:Bhaskér Raop

L]

Counsel for the Respondents
CORAN 3
THE HON'BLE MR. R.RANGARAJAN : MEMBER (A)

THE HON'BLE MR, B.S.JAI1 PARANESWAR : MEMBER (3)
% %% '

IHE TRIBUNAL MADE THE FOLLOJING GRDER:=

~ Heard Sri Krishna Deuan fnr the applicant and 8ri K/Bhaskar Rao

for the respandents.

Hyderabed. + Respondents!

|

Counsel for the applu:ant submits that he is nnt prassxng the
C P, as the Judgement in the 0A has been 1mplamantad. In viBu 6f the

abova, the C.P: is closed. HNo costs,

ﬁ“ﬁﬁ;

Deputy ﬁegistrarf
Copy to:-.

Te MrJ BeKailasha Prasad, Postmaster General, Vijayauada,
2. Mr. A,V.B. Menon, Chief Postmaater Genmeral, A,P.Circlas, A
3, One copy to Mr, Krishna Devan, Adwcate, CﬁT., Hyd.
4, One copy to Mr, K, Bhaskar Rao, Addl,CGSC., CAT., Hyd,!
§si One duplicate copy.
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bids, Hyd.
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